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N0.9/2/2010 Coord (RTI)
Government of India
Ministry of Corporate Affairs

5% floor, A-Wing, Shastri Bhavan,
Dr. Rajendera Prasad Road,
New Delhi-110001.

Dated : 10™ Oct.,2010

OFFICE ORDER

In terms of the provisions contained in section 5 (1) of the Right to Information
Act, 2005 Shri K. M. S. Narayanan, Assistant Director is hereby designated as the
APIO for CL-V Section matter in respect of Ministry of Corporate Affairs with

immediate effect and until further orders.

(R.C.Tully
Under Secretary to the Government of Indja

Telephone No. 2307-3734
To

Sh. K. M. S. Narayanan,
Assistant Director, MCA

Copy to:-

1. Sh. J. N. Tikku, Joint Director, MCA

2. All Officers and Sections in the Ministry of Corporate Affairs.

37 Web Master/NIC with request to upload the Office Order in the
website of the Ministry.
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